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(b) whether any other lump sum 
g;':mts were given to Orissa in 1958-59 
and 1959-60 for medical education and 
training under Centrally sponsored 
schemes; and 

(c) if so, what amount and for 
what schemes? 

The Minister of Health (Shri 
Karmarkar): (a) A sum of 
Rs. 12,94,656 (excluding the lump sum 
grants) has so far been sanctioned to 
the Government of Orissa, :luring the 
Second Five Year Plan period for the 
expansion of the S.C.B. Medical Col-
lege, Cuttack. 

(b) and (c). In accordance with 
the revised procedure for the release 
of Central assistance to State Govern-
ments, during 1958-59, a sum of 
Rs 14.175 lakhs was sanctioned to the 
Government of Orissa as lump sum 
grant for the group "Medical Educa-
tion and Training". During 1959-60 a 
sum of Rs. 9;42 lakhs was sanctioned 
to the State Government as lump sum 
grant for all the Centrally sponsored 
schemes. A list of such schemes is 
placed on the Table. [See ApPEYldix I, 
annexure No. 14.] 

Forest Development In Orissa 

lOZ. Sbri Chlntamoni Panlcrahi: Will 
the Minister of FOOd and Apiculture 
be pleased to state the amount allot-
ted to Orissa during the Second Five 
Year Plan 'periOd up-to-date for forest 
development in the State? 

'.l'IIe lIIInIster of Apiealtare (Dr. 
1'. S. DeII1unallh): The amount allot-
ted to Orissa Government during the 
Second Five Year Plan period for 
forest development was Rs. 52,74 lakhs 
as shown below:- . 

Year 

1956-S7 
1957-58 
1958-59 
1959-60 
1960-61 

TOTAL 

Amount 

(in Iakhs of rupees) 

10'0:: 
9.6:: 

II'::6 
II'78 
10'OS 

52'74 

Change in name of Curzon Road illl 
New Delhi 

103 {Sbri P. G. Deb: 
. Shr; S. A. Mehdi: 

Will the Minister of Health be 
pleased to state: 

(a) whether a South Indian Asso-
ciation has approached New Delhi 
Municipal Committee about change of 
name of Curzon Road; and 

(b) if so, the decision arrived at? 

The Minister of Health (Sbri 
Karmarkar): (a) Yes. The National 
Cultural Organisation, New Delhi. 
approached the New Delhi Municipal 
Committee for changing the name of 
Curzon Road as Sant Tyagaraj Road_ 

(b) The New Delhi Municipal Com-
mittee is not in favour of re-naming: 
of the CurzOn Road. The case of re-
naming the roads in New Delhi is 
under consideration of the Committee 
in a consolidated form and it will be 
kept in view by the Committee as to> 
which road be named after Sant 
Tyagaraj. 
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